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Stcrems~t 

A CommitTee has recently be.n S<I up with the follow;' If m mbdS 

J. ShriM.Srinivasan,Director,Research, besign & St8n"ard Organ;" ;':l. 
LuckDow. C'.lTim"n. 

:I. Shri Hari Bhushan, Chief Technical A'lviser, Department of Steel. Member. 

3. Shri B. S. Krishnamachari, Deputy Director General, Indian Stan,'nrds 
Institution. Member. 

4. Shri D. S. Desai,Director,M 'so M. N.Dasturand Co. (P)Ltd. Calcutta. Member. 

s. Shri]. Mukand, Olief Engineer, Centnal Desiln Organisation, Centlal 
Pu!Jlic Works Department, Ministry of Works and Housing, . . Member. 

6. Shri B. B. Rau, Adviser, Public Health Engineerilll, Ministry of Works 
and Housing . Member. 

7. Dr. S. R. Pramanik, Olicf MetallurgicalAdviser,Me't811urgiCal Engineering 
C~nsultants (INDIA) Limited, Ranchi. . . . . . ,Member. 

N. Shri Salllar8pungavan Assistant General Superintendent, BhaiJai Steel 
Plant, Hhilai. , Member. 

9. Shri Kalic:laran, Director, Civil Engineering, Railway Board, Ministry of 
Railways. Member, 

The Committee will make recommendations for economising consumption of steel in 
the country. 

CIOIIUl'e of Tea Gardens in Tripara 

°177. SHRI aIREN DUTTA: Will 
the Minister of LABOUR be pleased 
to Btate: 

(a) whether many Tea Gardens in 
Tripura have been closed; 

(b) if ~o, the total number of 'rea 
Gardens closed and :he names thereof; 
and 

(c) tht. number of workers thrawn 
Qut of job and the steps being taken 
1<> pay the arrears due to th~!ill? 

THE MINISTER OF LABOUR 
(SHRl RAGHUNATHA REDDY): (a) 
and (b). The matter falls in the State 
"ph ere. However, OUt of the 49 tea 
gardens in the State of Tripura six 
are repm'ted to have been closed. Their 
names are Jagannathpur, Lilag8!"h, 
Sonamukhi, Oevastha. Nattinceherra 
and Harishnagar. 

(c) The number of workers reported 
to have bePn affected is 355. For re-
covery u. aneal'S of dues twelve cases 
have already been instituted against 
the Management of Tea Estates under 

the Payment of Wages Ad, 1938. 
Action in other ca-ses is being 1:011-
sidered by the State Government of 
Tripura. 

ExplOitation of WOmen Workers In 
Bidi aacl Buildinf Industry by Con-

tractors 

°178. sinu VASANT 8NI'HE: Will 
the Minister Of LABOUR be Picaed 
to state: 

(a) whether Govemment are aware 
of the increasing exploitation of 
women workers in Bid! and Building 
Industry under the contract labour 
system; 

(b) if so, the steps taken to ensure 
full and timely payment of wages and 
provide other benefits as are enjoyed 
by direct labour in other industries: 
and 

(e) what legislative or oti1er steps 
are proposed to check growing ex-
ploitation Of women labour in these 
industries and ensure 'letter living 
and working conditions to them in the 
immediate future? 




